9981 Calling Attention JYAISTHA 21, 1884 (SAKA)

to Mutters of Urgent
Public Importance
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Mr. Speaker: Shri Mohsin wanted
to put a question, I believe.

Shri Mohsin (Dharwar South): Is
it not possible to entrust this enquiry
to a non-railway official so that the
railway officials may not be in a posi-
tion to influence this enquiry?

Mr. Speaker: It is a suggestion.

Sardar Swaran Singh: The officer
who is holding the enquiry is not a
railway officer. He is independent of
the railway administration; he is in
the Transport Ministry.

Mr. Speaker: Shri Nath Pai.
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Shri Nath Pal (Rajapur): I shall
prefer to wait for the statement which
he has promised.
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Committee on 9982

Absence of Members

from the Sittings of
the House
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12.14 hrs.
PAPERS LAID ON THE TABLE
RATIFICATION OF ILO CONVENTION

The Minister of Labour in the Minis-
try of Labour and Employment (Shri
Hathi): Sir, I beg to lay on the Table
a statement regarding ratification of
the ILO Convention (No. 110) con-
cerning conditions of employment of
plantation workers. [Placed in Lib-
rary. See No. LT-187/62.]

12.14} hrs.

COMMITTEE ON ABSENCE OF
MEMBERS FROM THE SIT-
TINGS OF THE HOUSE

FImsT REPORT

Shri Mulchand Dube (Farrukha.
bad): Sir, I beg to present the First
Report of the Committee on Absence
of Members from the Sittings of the
House.



